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2399 (Assets In joint name Indicating the extent of jolnt ownership will also have to be

el et

R Wl I 0 sl = -
(1) | Cash |5, 009 rii- (~ BEEE . b L
() | Deposhs in | '
panks, Financlal
Institutions And | 9y HOO) = Nt TN
Non-Banking- /O oy
Financial
Companies
i) Dmeb:' By g A ,
ntures and -
Shares in . Hf"-— f\”"" N”‘ /\”L— N,L-_
companies - ‘

(v} | Other financlal
institutions, i
NSS, Postal T - 5 . Toes o
e Ui N INT ~ [ N

Policies, etc

) | Motor Vehides

ml'lsegé) Ni— | NIL Pl L L NI

{vi) ngilll;ry, {give.
details of
weight and NI NI e ] [\\_”Z_ gl

value)

(vil) | Other assets, .
schasvaues | g | N | NI N | e
| | interests

Note: Value of Bonds / shares / Debentures 35 per the latest market value In Stock.
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means 3 person substantially dependent on the income of the

employee.
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B.

Detajls of Immoyable assets
[Mote: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be Lndlcated}__

Sr.

b

Ho.

T

i Description

Self | Spouse

L)

Agricuttural Land
| - Location{s)

{ - Extent (Total
| measurement)

- Survey number{s)

-Current market values |

, Name(S)

HNiL

. Mame |

Cependant-1 | Gependant-2

Dependant-3 |
Mame

R L |

Etc. Name }
i

il NI

5
i
i

(i}

| measurement)

Nen-Agricultural Land |
- Location(s)

- Survey number(s)
- Extent (Total

-Current market value

NIL

NI NI

NI

PUEL |

(i)

| Location{s)
1 = Survey /door

Buildings {Commercial
and residential} {

number{s}

- Extent (Total
measurement)

- Currgnt market
walue

NiL

NiL | NI

b

NI

()

o

Houses / Apartments,

- Location(s}
- Survey fdoor

- Extent (Totai
measurement}

- Current market
value

number{s} | NI i

=

NI i o O

)

Others (such as

interest in property)

NI

NIC

NIy

k/\HL, L

(2}

institutions and government dues:-

I give herein below the details of my liabiities / overgues to public financial

[Mote : Please glve separate details for each item)

[ sr T‘bastﬂptlnn

Hame & address of Bank /

i Amount out nd;_rg 3% |
Ne. Financlal Institutions{s}/ | en ’ Y 82,2026
; : Department (s} =
(2} | (i) Loans from Banks i e

{ii} Loans from financial
institutions il Ml
(iii) Government Dues:

(@) dues to gepartments

 dealing with government Pl NI
accommicdation :
{b) dues to departments

| dealing with supply of NIC NIL

| water i , \
{c) dues to departments
dealing with supply of b N
edectricity 4

s_ :
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(d) dues to departments

P l T
dealing with telephones N ! = N
(e) dues to departments
dealing with government (L Bt
transport (including N N
aircraft and helicopters) ) i1
(f) Other dues, If any H[ e ~ o
(B) | (1) Income Tax including
surcharge [Also indicate
the assessment year upto | PRN—F7 ¢ PPE O N 3.
which Income Tax Return P e !
filed. Give also Permanent |
Account Number (PAN}] 7 i
(i) Wealth Tax [Also
indicate the assessment Nie NI
year upto which Weaith
Tax return filed.]
{ili} Sales Tax [Only in
case of proprietary ML NLL
| business] !
{iv) Property Tax NI NIE ey
C.  Personal Detail
GPF/CPF/PRAN No. - 110195 365 6?4/ J
Gender - (M/F)
Date of Birth
of tEot P12 19 (DD/MM/YYYY)
Class/Group -
- (A/B/C) —
Cadre
LOFLIcE ArzenDEr 7
(Full Name e.g. B.A.S.-Bihar Administ, rative Service,
B.S,5.- Bihar Secretariat Service etc,)
Home District

(gner rriporn ]

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place: p&fﬁﬂ -
pate: /B 02 2.02¢

Note:

Signature .../X. G822 Pzz.?aaw

...........................................

Name of Employee: ﬂﬁﬁNﬁ Pﬁjwﬁ”
Designation:{) EEKELRT s, NDE, 748

Department /AR LE.Ct1S LATINGE ASSEMBL)
PRTCIA

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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